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THE MINISTER OF STEEL AND 
MINES (SHRI N. SANJIVA REDDY): (a) 
Government are aware that there has 
been shortage of billets and re-rollable 
scrap lor supply to re-rolling mills during 
the past few months. 

(b) Some of the main producers who 
have not produced adequate quantities of 
billets in the past few months are being 
pressed to improve their production and 
licences are also being issued to certain 
parties to set up units for production of 
billets by using the electric furnaces. 

 
f [PURCHASE AND HIRING OUT OP CONS-

TRUCTION EQUIPMENT BY H.E.C. LTD., 
RANCHI 

•265. SHRI B. N. BHARGAVA: Will the 
Minister of INDUSTRY AND SUPPLY be 
pleased to refer to paras 103-105 at pages 
41-42 of the 51st report of the Estimates 
Committee (1963-64) relating to Heavy 
Engineering Corporation Limited, Ranchi 
wherein it is stated that the Corporation 
purchased and hired out costly constructs 
] English translation. 

tion equipment to contractors at un-
economic rates although it was stipulated 
in the contracts that the contractors 
would bring their own equipment and 
state the action taken by Government 
against those responsible in the matter?] 
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t[THE MINISTER OF HEAVY 

ENGINEERING IN THE MINISTRY OP 
INDUSTRY AND SUPPLY (SHRI T. N. 
SINGH) : A statement is laid on the Table of 
the House. 

STATEMENT 

The value of construction equipment 
required for the departmental work of the 
Heavy Engineering Corporation was 
estimated to be Rs. 2-79 crores. Out of this, 
equipment worth Rs. 1-75 crores was 
purchased up to 31-3-64. This equipment was 
primarily used for departmental work mainly 
connected with erection of plant and 
machinery in various Units of the 
Corporation. As erection of plant and 
machinery is dependent on so many other 
factors like construction of various Shops, 
arrival of machinery etc., there was some gap 
during which construction machinery acquired 
by Heavy Engineering Corporation was not in 
full use. Only in such few cases they were 
hired out to the Contractors particularly when 
their work 'was found to be lagging behind 
and mainly with the view of speedy execution 
of civil construction work. The rates of 
recovery of hire charges were fixed after 
taking into account the depreciation, repair 
and maintenance charges, etc., on the 
equipment hired out. 

It appears that the position could not be 
explained satisfactorily by the Corporation to 
the Estimates Committee on account of which 
the amount of maintenance and depreciation 
charges for the entire lot of construc- 

tion equipment has been compared with the 
hire charges recovered from the Contractors 
for using a very small portion of this 
equipment. 

The correct position is being explained to 
the Estimates Committee separately.] 

 
tftlMPORT   OF   TEXTILE   MACHINERY 

FROM   U.K. 

•95. SHRI RAM SAHAI: Will the Minister 
of COMMERCE be pleased to state: 

(a) when textile machinery to be 
imported by the State Trading Corporation 
from United Kingdom is exr-pected to arrive; 
and 

(b) how the imported machinery is 
proposed to be utilised?] 

t[ ] English translation. tPostponed    
from the    10th Sept, 


